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17.55 hrs.

BUSINESS ADVISORY COMMITTEE 
Forty-second Report

THE MINISTER OF PARLIAMEN
TARY AFFAIRS (SHRI K. RAGHU 
RAMAIAH): Sir, I beg to preoexit the 
Forty-second Report ol the Builneas 
Advisory Committee.

RESOLUTION RE. POLICY IN RES
PECT OF PRICES AND AGRICUL
TURAL PRODUCTION—Omtd.

THE MINISTER OF PARUAMXN- 
TARY AFFAIRS (SHRI & RAGHU 
RAMAIAH): Since Shri C. K. Chand- 
rappan is not here, to raise the batt
en-hour discussion, you nay call some 
mora Members to speak m  Shri 
Limaye** resolution.

mm B. V. NAOC: On tfca W  
face of it, this resolutfon ̂ pMOS to 
he m well-me«iin« one, but M hw 
been stated elsewhere, the  «ti*A to
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JmU Is paved with good intentions. 
Unfortunately, the hon. Mover of the 
resolution is not present here. I feel 
that the resolution touches  such a 
vital aspect of our national economy..

17.57 hrs.

[Shbx Nawal Kishork Sinha in the 
Chair]

HffoCT, % f% WPT tfBFf

vrtsmjt 6. 30 5̂ fW  3?
W5TFff wft Tfa tif* ftr?rf  ?nw

I

SHRI  K.  SURYANARAYANA 
(Eluru): We had given our  names 
long back.

SHRI K. RAGHU RAMAIAH: Since 
some more Members want to speak, 
the House may continue to sit till 
6.30 p.m,

MR. CHAIRMAN: I have a list be
fore me, and I shalj call the names 
according to the list.

SHRI B. V. NAIK: In the case cf 
ell these items in the resolution, if 
we each one of them we find that 
while on the face of it they look very 
attractive, yet when we come to the 
essentials we come to the conclusion 
that most of them are either imprac
ticable or otherwise the element of 
subsidy therein which the Sta*e ex
chequer will have to work out will 
be so immense that it will have an 
inflationary effect in the county’s 
economy.

For insance, let us take item (d) 
of the resolution, it says:

“Government shall  take  the
responsibility  of purchasing cot
ton....

MR. CHAIRMAN: I had  earlier 
told the House that it would not be 
possible to give more time to the in
dividual Members. Now, they would 
get only six minutes each.

SHRI B. V. NAIK: I shall try to 
confine myself to six minutes.

If we have to  purchase  cotton, 
sugarcane, raw jute, foodgrains and 
other produce and take the cost of 
production into consideration* we shall 
find that in our gross national pro
duct of about Rs. 50,000 crores, the 
prices of agricultural produce  ac
count for about 90 per cent.

So, even 50 per cent of that 50 
per cent—Rs. 12,50,00,000—on a very 
rough estimate on the rule of thumb, 
is obsolutely beyond the capacity of 
this country. I do feel that as far 
as the irrigation rates are concerned, 
they should be reduced by 25 per cent. 
Prof. Mahajan has already stated that 
among the agricultural section, the 
farmer who has irrigation . facilities, 
whether he is in  Maharashtra or 
Karnataka or any other State, is a 
very privileged person and many of 
our river valley projects have not yet 
been in a position to shape up the 
land. In other words,  they were 
usually dry-farming areas which have 
overnight become areas of perennial 
irrigation if not seasonal  irrigation, 
and the holdings are large. There is 
no agricultural income-tax.

18 hrs.

Under the circumstances, if there 
is anyone who deserves  support in 
agricultural production, it is not the 
farmer who has irrigation facilities 
hut the farmer who is a small  or 
marginal farmer and % farmer in the 
dry tracts of the country who should 
receive the utmost amount of atten
tion.

Regrading the question of parity of 
prices, I think the Mover of the Re
solution has picked it out of aowe, 
American text-books on economies by
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Samuelson and others.  Parity prices 
have been in existence since the end 
of the first world war in the United 
States. They said if a bushel of com 
can buy in the year 1914, before the 
oneset of the first world war, if & 
bushel of com  can buy a pair of 
shoes in the United States anywhere 
subsequently in all the  years,  the 
purchasing power of a bushel* of corn 
shall be the same. Nobody denies 
that we have the necessary economic 
expertise in this country to tell us 
and give us an elegent theory. We 
have the Planning Commission where 
the most elegant theories and plans, 
socio-economic  architecture, are car
ried out. But the problem is to make 
it applicable to our country, and this 
is a country where if any one oi us— 
and all of us kndtyr about agricul- 
in this country as being one which is 
carried on on a commercial basis by 
drawing a balance-sheet, making a 
profit at the end of the year and by 
making it profitable concern, we are 
absolutely in a sort of a make-believe 
world.

Even a minimum of 50 per cent of 
the Indian farms is not being taken 
as farmers’ holding today, because it 
it not giving him a profit like an 
enterprise or business or industry. 
It is a way of life. It is because of 
this way of life that he goes on keep
ing unproductive units at his dis
posal.  Under the circumstances, tc 
pick up something out of the West 
and out of the text-books in  the 
Uftited States or the United Kingdom 
and then try to make it apply to a 
developing country like ours, wiih its 
traditional farming, would b* a sort 
of application of a practice which is 
absolute?y jiot relevant

Take the cost of production; we do 
not have the data. Take parity of

prices; they cannot be applied. Take 
the question of subsidisation of iorri- 
lisers; where does it arise? Urea is 
selling at ‘twice the price; «upply 
urea to him even at the controlled 
price or even at the black market 
price; you cannot supply urea even at 
the black market orice.  There is 
then the question of reducing water 
rates; there is the question of subsi
dising electricity. The question is of 
getting the PWD engineer to give a 
connection to the farmer. It is abso
lutely utopian; it is something com
ing out of the mad-hatter’s dream. It 
is absolutely irrelevant to  Indian 
conditions.

They are, of course, many experts; 
some of our friends today were saying 
about the expertise.

Expertise is running through the 
gutters in this country.  There are 
many experts who can draft much 
more elegant resolutions. The ques
tion is making it applicable to the 
field in this country. It is ridiculous 
and it is non-sensible. It ought to 
be thrown out lock, stock and barrel.

•SHRI M. KATHAMUTHU (Naga- 
pattlnam): Mr. Chairman, Sir, I thank 
you very much for giving me an op
portunity to participate in the dis
cussion on the Resolution of Shri 
Madhu Limaye regarding prices and 
agricultural production policy of the 
Government

Sir, this comprehensive Resolution 
refers to the pricing of essential arti
cles of consumption, the distribution 
through public channels of the food- 
grains, sugar and such other essential 
items, the remunerative price to the 
farmers for their produce, *he avail* 
ability  of agricultural  inputs like 
electricity fertilisers etc. to the far
mer0 at subsidised rates, the procure
ment by the Government of commer
cial crops  like cotton,  sugar-cane,

♦The original speech was delivered in Tamil.
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raw jute etc. at support prices ensur
ing a treasonable margin for the far
mers and making available to the far
mers with land holdings of Jess than 
tea acres the fertilisers at subsidised 
rates.  While this Resolution  deals 
with an integrated approach for re
casting the prices and  agricultural 
production policy of the Government 
Z am unable to understand the argu
ment of the Members of the Ruling 
Party who preceded me that this is 
an Utopian dream. Yet this may be 
the basis for a fruitful discussion.

Sir, I do not think that the hon. 
Members of the Ruling Party can dis
pute the fact that the common peo
ple of our country are undergoing 
untold miseries on account of spiral
ling prices of foodgrains. The short
age of foodgrains  is so 'videspread 
throughout the country that the dis
contentment and dissatisfaction of the 
people might end in uncontrollable 
Violence. The farmers who are the 
backbone of our country’s economy 
are not getting remunerative prices 
for their sweat and blood.

In such a background, I charge that 
this Government have committed a 
heinous crime in handing over the 
..wholesale wheat trade to the private 
sector. The wholesale wheat trade 
take-over by the Government was not 
only a unfilment of the commitment 
given by  the ruling party to the 
people, but also the fulfilment of the 
long-cherished hopes and aspirations 
of the entire people of our country. 
I would like to know from the Mem
bers of the Ruling Party whether the 
Government have reversed the wheat 
trade policy in the interests of the 
people Of our country. I do not think 
that the Members of the Ruling Party 
can say that the prices of wheat have 
come down on account of this retro
grade step. Sir, you and the entire 
House are aware of the incontrover
tible fact that the  prices of wheat 
have gone up after the Government’s 
surrender to the vested interests m 
the country. I would also like to add 
that in the handing over back to the

private traders the wholesale wheat 
trade, the Government have accepted 
their failure to implement  their 
solemn assurance to the people of the 
country both inside and outside this 
House.

Now, the Government have impos
ed 50 per cent levy on the wheat in 
the hope that the traders would hand 
over to the Government what they 
procure. I wonder what has made 
the Government to revive their lost- 
hopes in the private traders in food
grains.

Sir, the dual-price policy of the 
Government in sugar has also contri
buted to further  increase in the 
price of sugar  Neither the sugar
cane cultivators nor the consumers 
are getting any fair benefit l’rom this 
dual price policy.  Since  ‘he poor 
people do not get adequate quantities 
of sugar through public distribution, 
they are either compelled to go with
out sugar or buy sugar at exorbitant 
price in free market.  JThough the 
sugar mills are making massive pro
fit in free sugar, the sugar-cane culti
vators are not getting remunerative 
prices. The arrears due to the culti
vators from the Mills are running into 
hundreds of crores.

During the past three years, the 
production of foodgrains  nas been 
going down. In these circumstances, 
it is the primary duty of the Govern
ment to procure the marketable sur
plus and arrange for public distribu
tion, This alone will enable the far
mers to get the prices determined by 
the Government and the consumers to 
get foodgrains at a fair price. The 
best incentive for boosting agricultu
ral proudction is to supply to the far
mers the inputs like electricity, fer
tilisers etc at a subsidised rate. It 
is really regrettable that the electric 
power rates for the  industries are 
comparatively lower than that of the 
supply to the farmers. The price of 
fertilisers is beyond the reach of 
small farmers. The pricing policy of 
the  Government is not  uniform
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throughout the country. It differs 
from State to State.  For example, 
the sugar-cane price Is Rs. HO to Es. 
115 in Uttar Pradesh, in Tamil Nadu 
it is only Rs. 85. But the price of free 
sugar has been going up at a uniform 
level throughout the country.

Sir, there must be an* integrated 
and uniform pricing policy and also 
agricultural  production  poMcy 
throught the country. Such a policy 
alone will help in increasing our agri
cultural production, in  the farmers 
all over the country getting remune
rative prices for their produce and 
in the consumers getting foodgrains 
at fair price in adequate quantities.

Before I conclude, I would refer to 
another important thing. Tt is report
ed that the Government are having 
a proposal to create a single rice zone 
for the Southern States  of Tamil 
Nadu, Kerala, Karnataka and Andhra 
Pradesh.  Sir, though Tamil  Nadu 
can be considered as a surplus State 
to some extent, yet on account of 1he 
dual pricing policy of the Govern
ment, the prices of essential commo
dities are* going up and up. The com
mon  people are facing  great hard
ships throughout the country.  Here, 
I would like to point out that on ac
count of lifting of ban on the move
ment of ’coarse grains, the prices of 
coarse grains have also gone up in 
Tamil Nadu The people are not able 
to buy even the coarse *rairs, as 
their prices have shot up. The Gov
ernment of India should «pprove the 
proposal of the State Government for 
50 per cent levy on coarse ('ra)n'* to 
control the abnormal rise fn the pTfce 
of coarse grains. As I pointed out 
earlier, while the farmers are being 
deprived of the price determined by 
»the Government, the selling price is 
sky-rocketing.  Sir, before the Gov
ernment takes a decision about the 
creation of single rice zone for South
ern States, the State  Goveraittfnt’s 
consent should be taken.

■ I would appeal to the Government 
that they should make available food
grains at subsidised rates to 50 per

cent of our country’s rural population 
who are below the poverty-fine. The 
Government should also formulate Mi 
integrated pricing policy end Agricul
tural production policy with a view 
to ensuring remunerative prices  to 
the farmers which alone can increase 
agricultural production.

SHRI  HARI  KISHORE  SINGH 
(.Pupri): Mr. Chairman, Sir, I wel
come this opportunity became It has 
given an opportunity to discuss one 
of the fundamental problems which 
affect the process of planning in this 
country. Since there is not going to 
be any debate on the Fifth Plan It
self, this occasion is all the more 
welcome.

Sir, the pricing of agricultural com
modities is a fundamental base tor 
the formulation of any plan in this 
country. It has been neglected so far. 
It does not seem that there has been 
a well thought-out pricing policy 
evolved by the Government in res
pect of the agricultural r̂ mmodities. 
Had it been so, there would not have 
been an erratic growth in the prices 
of agricultural commodities  in this 
country.

Now, Sir, in this context, Govern
ment did take courage last year to 
announce the take-over of the whole
sale trade in wheat But, because the 
policy was not well worked out, be
cause we believed more in slogans 
than in the proper implementation of 
that policy, because the prices were 
not remunerative to the farmers In 
relation to the  agricultural inputs, 
there was strong resistance by the 
farmers and the programme flopped. 
This year, we have given it a go-by. 
I think it is a sad thing. Some of us 
believed that wholesale trade should 
be in the State sector and we also be
lieved that only when there is State 
control over the marketing of essen
tial commodities in this country* tfc* 
people, bulk of the population will be 
able to get essential commodities at 
reasonable prices. Now, however, thjs 
policy has beenf given a gc»4qr. I 4o 
not know what is going to happen.



393 Pieces and  VAISAKHA 8, 189$ (SAKA) Prod. of Agrt. (Reo 394

This  year,  Government  have an
nounced a price of Rs. 105 per quin
tal, for wheat Had the Government 
conceded to the request of many far
mers, many Members m this House 
to give at least Hs 90 per quintal, this 
policy would have surcceded and we 
would not have been in such a mess 
this year  I would 1 cquest the Gov
ernment-even now it is not too late 
—to take-over the wholesale trade ir. 
basic essential commodities  Unless 
we do this, we are not going to suc
ceed in our plan process. The basic 
requirement is, we should purchase 
from the farmers at a remunerative 
price and then we should try to sub
sidise it and give it to the consumers 
whose income does not exceed Rs. 500 
9 month  If we are able to do that, 
I think it will benefit not only the 
farmers but also the consumers.

One of the tragedies of this coun
try has been the neglect of the far- 
mcis We have cooperative* Sir, you 
are yourself a great cooperator in 
your State  But the credit facilities 
extended to the farmers by coopera
tives and other institutions are  not 
sufficient  We give credit facilities to 
the backward regions foi  industrial 
growth  But " hen it comes to the 
farmer* we charge a hign late of in
terest  Instead of charging  10 per 
cent interest on the loans given to 
the farmers by the cooperatives Gov
ernment should ensure that the mai- 
ptinul farmers, and the small fanners 
get credit at an interest of 3.5 per 
cent  That ii> necessary becau'te 1heir 
Capacity to invest is limited  So, un
less we Provide them mcnev at tnat 
interest, the> are not going to avail 
of* that facility

Then, because of the  vagaries 0/ 
nature the fanners are not able  to 
gain from their investment in agri
culture  If one year it It drought the 
next year it may be flood because of 
excei&ve rains  So, there should be 
a policy of crop insurance, We have 
insurance In thii country for every
thing except erop. 1 do aot  taxm 
whether ttw* WC insure the figures of

the film stars but we hav .n̂ar̂at e 
of  motor  cars,  buildings,  cir>ema 
houses, in fact everything which the 
urban community can think Of, but 
not crop insuxance, which ip a great 
tragedy. If we are sincere in helping 
the farmer®, who constitute the uulic 
of the population  of this  country, 
smcc agriculture is the mam source 
of our national income, we should oe 
more imaginative and extend the fa
cility of crop insurance to the far* 
mers
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*fcf % sfrr f̂r **t ftf ̂   r̂ 

fgdftfrgW  ̂  f rfeffirqTW *rt 

'ffal -3TO $$ TO * *TT»TT 3PTI% *rt 

ytfem wx ̂  x\& ft  rfr̂ aft mm 

*T OT*f tsz *6X  vrnHT ̂>T I 

fosrt ?r ^Wx tftr t#rf> *r fessft

T̂*fV «TRT  ̂ T̂Trft 9rrf|TT

vitfv ̂ R% SHTFT  5t̂ *T *Tft

?t <rrcrr fc 1 t r̂r fa s»r *tt 

f̂nfrar f%T vm fa<n

$$ *£$& % STC f

<rfofr sft «FrsT fa%, "srf̂r  qr 

fa%, OT?t uM f̂TT  | 1 *rrc%

f̂ r-mf̂t ?TTT  WTq̂ 5FT nf%rv 

3?tpft wrr̂ % ftp* 30 *rwf?r arnr wyr 

ftot*fo*̂ *FT*ft3prr*t$for4tf 

ftrfwzR *fter % ̂rr ̂  ■arappr ̂ trft 

8 *ft f̂ T*r titex yr ̂ 1 

?nwt sFwnr ̂tt f   ̂fwtt

?rrr% fax ̂  

 ̂   f̂trar ?n?f  % urnrt̂ <r? aft

^ *rn̂r ̂ ^

>T̂ «fhc w  !f̂ r #qK *R% if ̂  

f 1 f̂rtr ̂rfsrr ift froW -

.  fW o %PFT % fRf*Tr »̂TT tR10T 

*TFT% f  *T̂T WVZl ?RT WX W2TT 
 ̂WRT ̂pTTOT WH1  t I HTW

ft to % % r̂Nf  ̂mwr 

 ̂̂tt H?fr ?t % i s$t «rnr̂ ̂ ftt
5«n%tT 1

 ̂  v***$ w warn &

sm «wra % vw-q»ff  *r«r for

 ̂.  *v .....—̂ .  .̂._— _-̂L -
twmr ̂ tv ̂  $rrW lrrW W FnWT 

| t 9ft«r*i  f. mfo t̂t %% t 
vftr -3*ri\ f̂fr wrnr ̂  £ sffa: srt

rm <FITfflP I  »TKt  Ht

I  I  T̂ f̂T WTT ̂tcTT ̂ ‘3̂FT

%5frr vr 5pr*r % »nTT% 11 

t̂ wrtf ■fnrir jr̂t ̂  $ 1 ft srfirer % r̂ 

it *  ?rrqr% ^ fa
t»r  3pT ?mr rjtfmimr  fpr

t̂t wt % ?rr«r ̂ft st̂tr  | 

wfr »n?5r wwr % f<=fn t «rmt 

«fm 5*w, Wprfr *r?tw  sp»m 

t̂t ?T«rr *r̂ fm% ft w ft t 

imi ftr̂r w*m t

SHKI  K.  SURYANAKAYANA 
(Eluru): Mr. Chairman, Sir, our coun
try is predominantly an agricultural 
one and also about three-fourtha of 
our population is dependent for their 
livelyhood entirely  on  agricultural 
and other allied industries.  Th* fetit 
of our  country1!  economy is only 
agricultural. So, the Government has 
to look  alter  agriculture.  Vnkss 
they give a special prelerenee to the 
development of agriculture and it# 
allied industries, the  agro-iadustrias. 
the country's progress may not go up
as we expected it to be.
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Of course, according to the figu res 
iiven by the Government, we have 
-succeeded to some extent in increas-
jng the agricultural production. Jn 
1950-51 the total production of .food-, 
t;r..,ins was ubout 58 million tonnes and 
in 1970-71, it went upto 107.81 million 
tonnes. Aiain, the imports have a~so 
gone up. According to the flgU£es, even 
though our production has increa,c<l, 
the imports have also gone up 
as the population increases yea!' &fter 
year. But the Government is not 
prepared to give a rea5onable price 
to the growers. There is no g-rud~ to 
gi \·e preference to small farrners. At-
ter the land reforms, there is n.J ques-
tion of big farmers or kulaks. . That 
is only a political slogan. After cc1m-
ing into force of land re.forms k gis-
lat:ons in var:ous States, :ifter one 
or hvo years, there will be only ~mall 
farn,crs . N obo<ly could escape thb. 
So. the farmers arc not bothered about 
ttis. They want fertilisers in time 
and cheap credit. And if we do that, 
then we will not give an y room to the 
opposition parties. According to om 
Congress Party election manifesto, we 
are committed to nationalisation of 
sug,,r f;idoriC's . But we have not 
do:w ~. nything in that direction. A 1l 
thf' µarties are suo;iort ing that. Tht.::n 
wt,·.- l"l' is tlw ribjedion~ Now people 
are c10,1 bting- the Go\'C•rnment . \Vhcn 
you ha\·e introduced land reforms. 
whf-n you have introduced bank na-
tion,uisation , '>vhen yo u have introduc-
ed ~bolition of Privy Purs:s ar:d rriv:-
lcgrs of Maharajas, what is the ob-
jection to nationa1isation of sugar fac-
tories? As I said, people are doubt-
ing us. That is why I would appeal 
to the Government to think over 
n ;; tiona lisation of sugar factories . 

The Congress Manifesto speaks a!ao 
about ceiling on urban property. 
Nobody is thinking about it now. A 
Committee had been appointed and 
they have given some reports. What 
has . happened after that, nobody 
JmOW!> . 

Now I come :ci my State. Ours is 
an agricultural State. and we have 

iot of potentialities of v, .iter to pro-
duce power. But we are in the 20th 
or · 22nd place in power productiOll. 
Irrigation is available. Andhra Pra-
desh is known as the river State of 
the Indian Union. Important irri-
gation :schemes im"plemented since 
independence include Nagarjunasagar 
and so many other projects. But 
now there is a danger to the Goda-
va ri Anaicut which was built 120 
yt.>ars ago, before we were born. 
After that', no government has done 
anything. The Andhra Pradesh 
Government has . colledect barrage cess. 
but that is not sufllcient to meet ex-
penses: The State Governme11t has no 
money. Therefore the Andhra Pra-
i! L•sh CCJvernment has approached the 
Cei1tre so many times, and the Gov-
,·r11me11t o f Tnd ia has also committed 
ibelf tu it on ~e \·eral occasions. .I 
wc1 11t to bring to the notice of the 
House wha t i, contained in the six-
point formula \\·hich the Gove,nment 
uf India agreed at the fone of the 
'felengana agitation lo satisfy all sec-
rio ns of the people: 

··schemes fur development of all 
, u,·h areas will have to be drawn 
11p and resources required for im-
plementing such schemes should be 
l'arrnarked not only out of the 
:~ener.il resources of State Plan but 
alsa ,iut ci ( the spec ial assistance 
from the Cent re ." 

Nuw our Chief Minister is coming 
with a !:legging bowl on the 6th or 
7th. • When we ll.o bac-k to our 
constituencies, everybody is asking 
about this . Therefore, I would re-
quest the Government of India to 
fulfil their commitment. As 1 have 
already pointed out, you hav~ com-
mitt'ed yourself to this. Otherwise, 
our develo'pment efforts wilf not be 
successful. 

Now I come to coopel'ation. Here 
I want to suggest to the Government 
of India that we should st'art pro-
ducers-c;, m-consumers cO..·)I)erative 
societies. You are only starting con-
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[Shri K. Suryanarayana; 

sumer societies, that too only in urban 
areas. You are. interested only in 
cons.umers in urban areas and not in_ 
prwueers. The other day the Minis· 
� . of Agriculture declared the food 
p�licy and he said: 

· "While not being oblivious of the
d1fficulties, we.are thinking whether
through the public distribution
system \Ye should confine the disfri
bution .... " 

MR. CHAIRMAN; Would You like 
to· continue on the next occasion� 

SHHI I'-. SCHY.-\SARAYANA: 

Ye;;. 

MR. CHAIRi\L:\.!,; The hon . .Member 
wil� ,:,_·:1li11uc on the next oc,:a;;it)rt. 

Th� House �tand5 adjourned to 
reas::-e1nblc at 11.llP .,.:v1. on 20.4.1974

18.30 hrs. 

l The Lok Sabha tlt..:t1 a.dj,uu rned tiff 
Elepen of the Clock 011 Monday, Apri! 
:.!fl. ,;;;.\ 1 Foin:klia !). 18�ti (S(tlw.)l 

.. 


